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Closing of fertilizer units 

1248. DR. SANJAYA SINH: 
SHRI VIRENDRA KATARIA: 

Will the Minister of CHEMICALS AND 
FERTILIZERS be pleased to state: 

(a) whether Government are aware that a 
few fertilizer units have already been shut down 
and more are on the verge of closure due to a 
combination of overflowing stocks and shortage 
of raw material; and 

(b) if so, the names of such units and the 
details of remedial measures proposed to be 
taken to avert the Fertilizer crisis which is likely 
to intensify during the Kharif season? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND 
FERTILIZERS (SHRI EDUARDO FALEIRO): 
(a) and (b) No fertilizer unit is shut down due 
to a combination o: overflowing stocks and 
shortage of raw materials. However, a few 
fertilizer units have experienced problems of 
accumulation of finished fertilizers and/or low 
levels of input stocks on account of constraints 
in the availability of railway wagons. Through 
effective inter-ministerial coordination and 
appropriate adjustments in movement plans 
dictated by the patterns of traffic flow, the 
supply of wagons for fertilizer raw materials 
as well as finished fertilizers has been 
augmented. 

Measures have also been taken to augment 
despatches of fertilizers by road. The 
availability of fertilizers in the country is, by 
and large, satisfactory relative to current 
demand. 

Qualification for the post of Assistant 
Archaeologist in Archaeological Survey of 

India 

1249. SHRI JALALUDIN ANSARI: Will 
the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether it is a fact that Diploma in 
Archaeology was a desirable qualification 
earlier and now it has been made as an essential 
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qualification for the post of Assistant 
Archaeologist (AA) in Archaeological Survey 
of India; and 

(b) if so, how many students holding the Post 
Graduate Diploma in Archaeology are given 
jobs in Archaeological Survey of India since 
the last three years? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HUMAN RESOURCE 
DEVELOPMENT DEPARTMENT OF 
EDUCATION AND DEPARTMENT OF 
CULTURE (KUMARI SELJA): (a) Yes, Sir. 

(b) The posts of Assistant Archaeologist are 
filled up through Union Public Service 
Commission. The candidates possessing the 
Post Graduate Diploma in Archaeology and 
coming within the prescribed age limit as per 
the existing recruitment rules are eligible to 
apply for the said post in response to the 
advertisement made by Union Public Service 
Commission. Since no recruitment to the said 
post could be made during the last three years, 
no such student has been appointed so far. 

New Scheme for the Development of 

Towns 

1250. SHRI JANARDHANA POOJARY: 
Will the Minister of URBAN AFFAIRS & 
EMPLOYMENT be pleased to state: 

(a) whether Government Tiave formulated 
any new scheme for the integrated development 
of small and medium towns in the country; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN AFFAIRS & 
EMPLOYMENT (SHRI P.K. THUNGON): (a) 
and (b) Since the year 1979-80, the Centrally 
sponsored Plan Scheme of Integrated 
Development of Small & Medium Towns 
(IDSMT) has been in operation in all States. 
The IDSMT Scheme aims at improvement of 
the physical and economic infrastructure and 
other essential facilities and services in small 
and medium towns identified in order of priority 

by the concerned State Govts, so as to enable 
these towns to emerge as regional centres of 
economic growth, productivity and 
employment. The idea behind developing these 
towns is to place them in a position from where 
they could effectively serve the rural hinterland 
and ultimately help in checking the migration 
of population from rural areas & urban centres 
to big towns/ metropolitan cities as a part of 
the national policy of dispersed urbanisation. 

Government have recently re-formulaled 
the guidelines for implementing the IDSMT 
Scheme and approval of the Cabinate has been 
obtained. Details of the revised guidelines are 
annexed as Statement. 

Statement 

Some of the important elements in the 

revised guidelines of IDSMT Scheme are: 

(i) IDSMT will be extended to towns 
with population upto 5 lakhs. 

(ii) Institutional Finance Component 
under the Scheme will be limited to 
between 20% to 40% of the projects 
cost depending upon the population 
of the town. 

(iii) IDSMT will be linked to Town 
Development Plan and State Urban 
Development Strategy. 

(iv) Projects will be taken in a judicious 
mix-remunerative, cost recovery and 
non-remunerative projects. 

(v) Each town will be required to create 
a Revolving fund and 75% of the 
grants released under the Scheme 
should flow back from projects to the 
fund. 

(vi) Sanctioning of the IDSMT projects 
will be done by a Committee at the 
State level. 

(vii) Project cost as per the new guidelines 
will very between Rs. 100 lakhs and 
Rs. 750 lakhs, maximum Central 

*Expunged, as ordered by the Chair. 
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